12.06 hrs.
PRESENTATION OF PETITION*

Title: Presentation of a petition signed by Shri Ramakrishna S. Keni, Secretary, All India Food Corporation of India Retired
Employees' Welfare Association, Mumbai and others regarding amendment of section 12 A — 4 A of the Food Corporation
Act, 1964 enabling transferees of FCI, to opt for liberalized Pension Scheme of Central Government.
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